
CENTRAL ADMINISTRATIVE TRIBUNAL 
BANGALORE BENCH 

GI$TEREp/ 

Applicatj01., Nal59/86(T) 
To 

(V. . F .No 503/79 ) 

Shri, T.S.Varghese  

( Shri G.N.$eshaajrj Rao, Advocate) 

Commercjai Cornplex(BDA), 
Indiranagar, 
Bangalore - 560 038 

Dated the 	j(, 	36 
901I•  Applicant 

I. Reserve Bank of India, Represerted by the 
Governor. Central 0ffice, Bombay and 
16 Others, 	 ,•• 	Respondents 

Subject: SENDING COPIES OF ORDER PASSED 13Y THE BENCH IN APPLICATION NO. 159/86(T) 

Please find enclosed herewith the copy of the 0der/It3rj 0rdfr 

passed by this Tribunal in the above said Application on 29.8.1986. 

.( 
(N lvWUThy 
SECTION OFFICER 
(Judicial) 

End: As above. 

Copy to:— 

Shri T.S.Varghese, 	 Advocate for C/0 Shri G.N. Seshagiri Rao 	Applicant No 18 (Upstairs) Opp. Nagappa Park, 
Sririrarnapuram, Bangalore 560021. 

Shri K. Prabhakar Rao 	Advocate for G/0 Shri K.Kasturj, 	 Respondents. rys King & Partridge, 
Advocates, 26/11  Lavelle Road, 
afla lore-1 



ZN THE CENTRAJ. ADMINISTATIYE 
TIfluNA ADDITIONAL EENCH, 

ANGAI4Ø 

Order Sheet (contd) 

29.8.1 
Date 

A.No, 159/86 (T) 

Otice Notes 
Orders of Triounal 

Shrj K. Prabhakar, Counsel for 
the respondents, submits that no 
notification has yet been issued 
U/s 14(2) of the Administrative 
Tri$At 	5, so as to bring 
the 4

nal 

.l. '-the respondent herein.. 
within the purview of the Act, and 
as such, this Tribunal has no juris- 
diction to entertain this applica... 
tion, We, therefore, direct the 
Registrar to transfer back this 
application to the High Court of 
Karnataka, 

(L.H.A. RE ) 	(CH. BAMKRI3-NA Mo) MBBER (AM) 	MEMBER (JM) 29.8.1986. 	29.8.1986. 

H 	- 

;EitL ADVlI1L 
ADDITtthAt- 

MtIGAL 


